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GOVERNMENT OF NATIONAL CAPITAL TERKITORY OF DELMI
SERVICES DEPARTWENT SERVIC tS [ BRANCH
DELHI SECRETARIAT: 77 LBV B NG
P ESTATE, NEW DELH| - 1 | Talay

Plo FBSZ201005 00 0l 186 Dated: 29" fpnl 2042

NOTIFICATICHN
f
oy T RVZOADIE NG BE < eneiise of powers confeited by sub-sedions )
and (2) of Sﬁ.’:iiujn 54 of the Delhi Municipal Corporation Act, 1957 read with
I\c-L fication 5.0.2684(E) dated 28" October, 2009 and wilh the prior apprval of
Cenival Government, conveved vide their letter No. 140 "-.“3-'!*'2(](]5 UTE-I date
Aprh 2012, Government hereby sppoinis Commissiongrs in the ihes
Fumacipal Corporations. as baiow -

- ._;'.
.«..t*.

! Shin P K Gupla, IAS %M‘GMLs 291-Commizsiorsr, Hodh Delni Municipal
Corporalion, with efec! from 30" April, 2012,

2 Shit sajjan singh Yadav, 1AS (AGMLUS5-Commissioner, East Delhy
municipal Corporatior with effect from 17 May, 2017

shin Manishy  Gupta, A5 [AGMU 81)-Cormimissioner, Saulh Delh
Wrvvcmal Camaration with effect from 2™ Moy, 2012
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